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MADHYA PRADESH ACT
NO. 11 or 2019

THE MADHYA PRADESH NLJI VISHWAVIDYALAYA (STHAPANA AVAM
SANCHALAN) SANSHODHAN ADHINIYAM, 2019

[Received the assent of the Governor on the 13™ August, 2019; assent first published in the "Madhya Pradesh Gazette
(Extra-ordinary)", dated the 14™ August, 2019.]

An Act further to amend the Madhya Pradesh Niji Vishwavidyalaya (Sthapana Avam Sanchalan)
Adhiniyam, 2007. :

Be it enacted by the Madhya Pradesh Legislature in the seventieth year of the Republic of India
as follows :-

1. This Act may be called the Madhya Pradesh Niji Vishwavidyalaya (Sthapana
Avam Sanchalan) Sanshodhan Adhiniyam, 2019.

Sheort title.

2. In Schedule to the Madhya Pradesh Niji Vishwavidyalaya(Sthapana Avam
Sanchalan) Adhiniyam, 2007(No. 17 of 2007), after serial number 33 and entries
relating thereto, the following serial numbers and entries relating thereto shall be
added, namely:-

Amendment
of Schedule.

SNo. Name of Name of Mode of Main campus Jurisdiction
Private Sponsoring forming
university body Sponsoring

body

(1) @) G) () &) (©)

"34. Sanjeev Shri Agrawal Public Trust, Sanjeev Whole of
Agrawal Educational registered under ~ Agrawal Madhya
Global- Public Trust, the Madhya Global Pradesh.
Educational 250, Sagar Plaza, Pradesh Public Educational
University, Zone-2 M.P. Trust Act, 1951 University,

Bhopal. Nagar, Bhopal.  (No. 300f 1951)  Katara
‘ Extension,
Sahara Bypass
Road, Bhopal.

35. Mangalayatan Sarvsahara Company Mangalayatan Whole of
University, = Foundation, registered under  University, Madhya
Jabalpur. S-191/C 2nd Section 25 of the NH-12 A, Near Pradesh.

Floor, Manak Companies Act, Sharda Devi

Complex,

1956 (No. 1 of

Mandir Richai,
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@) @) @) ) ©) ©)
Shakarpur, 1956). Barela, Jabalpur.
New Delhi-92.
36. IE.S Infotech Registered IE.S Whole of
University, Education Society University, Madhya
Bhopal. Society LE.S. under the LE.S. Campus Pradesh.
‘ Campus, Madhya Pradesh  Kalkheda
Kalkheda Society Ratibad Main
Ratibad Registrikaran Road, Bhopal.
Main Road, Adhiniyam, 1973
Bhopal. (No. 44 of 1973)

37. Sam Global  Guru Hargovind Registered Society Sam Global =~ Whole of
University, Society, 13, Lala under the Madhya University, Madhya
Raisen. Lajpat Rai Pradesh Society  Village Pradesh.";
Colony, Raisen  Registrikaran Agariya
Road, Bhopal. Adhiniyam, 1973 Chopda,
(No. 44 0of 1973)  District Raisen.
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MADHYA PRADESH ACT

No. 10 or 2019

THE MADHYA PRADESH VISHWAVIDYALAYA (SANSHODHAN)

- ADHINIYAM, 2019

[ Received the assent of the Governor on the 13" August, 2019; assent first published in the "Madhya Pradesh

Gazette (Extra-ordinary)", dated the 14 August, 2019.]

An Act further to amend the Madhya Pradesh Vishwavidyalaya Adhiniyam, 1973

Be it enacted by the Madhya Pradesh Legislature in the seventieth year of the Republic of India

as follows -

Short title and 1.

commencement.

@)

Amendment of 2.
Second Schedule.

(1) This Act may be called the Madhya Pradesh Vishwavidyalaya (Sanshodhan)

Adhiniyam, 2019.

Tt shall come into force from the date of its Publication in the Madhya

Pradesh Gazette.

In the Second Schedule to the Madhya Pradesh Vishwavidyalaya Adhiniyam,

1973 (No. 22 of 1973),-

(i) In Part I, for Serial numbers 2, 5 and 6 and entries relating thereto, the following serial

numbers and entries relating thereto shall be subsitituted, namely :-

S.No. Name of University Headquarters Territorial Jurisdiction
: (area comprised within the
limits of revenue district)
) @ €)) “4)
2. Rani Durgawati Vishwavidyalaya, Jabalpur Jabalpur, Mandla, Katni,
Jabalpur : Dindori and Narsinghpur.
5. Awadesh Pratap Singh Rewa Rewa, Satna, Sidhi, Shahdol,
Vishwavidyalaya, Rewa Anuppur, Umaria and
Singroli.
6. Barkatullah Vishwavidyalaya, Bhopal Bhopal, Sehore, Raisen,

Bhopal

Vidisha, Hoshangabad,
Rajgarh and Harda.";
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(i) In Part II, after serial numbers 1 and entries relating thereto, the following serial number and
entries relating thereto shall be added, namely :-

S.No. Name of University Headquarters Territorial Jurisdiction
' (area comprised within the
limits of revenue district)

(1) 2 3) @
"2. Chhindwara University, Chhindwara Chhindwara, Seoni, Balaghat
Chhindwara ' and Betul".

3. (1) The Madhya Pradesh Vishwavidyalaya (Sanshodhan) Adhyadesh, 2019 Repeal and
(No. 4 0f 2019) is hereby repealed. Saving,

(2) Notwithstanding the repeal of the said Ordinance, anything done or any action
taken under the said Ordinance shall be deemed to have been done or taken
under the corresponding provision of this Act. :

Rreie, TR TRV T I A, TAVSN GRT ARG DA GROTCH, HIATe W R G JepRii-2019. -





